| TEM NO. 107(M COURT NO. 6 SECTION |1 A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 477 OF 2007
DI LBAGH SI NGH Appel lant (s)
VERSUS
STATE OF PUNJAB Respondent ( s)

(Wth appln(s) for exenption fromfiling OT.,bail and office report ))

Dat e: 29/04/2008 This Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S.B. SI NHA
HON BLE MR JUSTI CE LOKESHWAR SI NGH PANTA

For Appell ant(s)
M. Satyapal Khushal Chand Pasi, Adv.

For Respondent (s)
M. Ajay Pal, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Not for this week.

(Ganga Thakur) (Pushap Lata Bhardwaj)
P.S. to Registrar Court Master



